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Gok't'lle Centenary 

·31&. Dr. L. M. Stnghvi: Will the 
Minister of Education be pleased to 
state: 

(a) whether any, and if so, what 
special measures are in the consi
deration or contemplation of the 
Government of India-for commemo
rating the late Shri Gokhale during 
the Gokhale Centenary year; 

(b) whether Government have set 
apart any funds for the purpose; and 

(c) whether Government propose 
to establiah a Centre Or an Academy 
for advanced constitutional and par
liamentary studies and to associate 
the same with the name of the late 
Shri Gokhale? 

The Deputy Minister In the MInIs-
try of Education (Slui Bhakt Dar· 
shan): (a) to (c). No, Sir. 

But a Committee organised by 
voluntary private effort, has been set 
up. Known as the Gokhale Centenary 
Committee under the Chairmanship 
of Dr. Zakir Hu~ain, Vice President 
of India. 
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Financial Powers of Lt. Governor of 
Deihl 

·316. Shri BaiTi: 
Shrl Yashpal Slnrh: 
Shrl Ram Sewak Yadav: 

Will the Minister of Home Affairs. 
be pleased to state: 

(a) wheher the Lt. Governor of 
Delhi has sought some more powers. 
from the Central Government in 
financial matters; and 

(b) If so, the broad outlines there
of and the reaction of Government 
thereto? 

The Deputy Minister In the Minis
try of Home Aftairs (Bhrl Vidya 
Charan Shukla): (a) and (b). No spe
cific proposals for delegation of addi
tional financial powers have been re
ceived from the Lt. Governor of 
Delhi. Howewr, he has made a pas
sing reference to some difficulties that 
are being expenenced in implement
ing development Schemes because of 
the need to refer various matters to 
the Ministries for sanction. A clarifi
cation is being c btained from him re
garding the 5pcL11ic additional powers 
he would :ike to have in the imple
mentation of srhcmcs and other 
matlers. 

Fertilizer Plant and Refinery in each 
State 

·317. Shri P. C. Borooah: 
Shri Bhagwat Jha Azad: 
Shr! S. C. Samanta: 
Shri Subodh Ransda: 
Sbrl M. L. Dwlvedl: 
Shri II. C. Llnra Reddy: 
S,hrimatl Savitri Nlram: 

Will the Minister of Petroleum and 
Chemicals be pleased to state: 

(a) whether there is a scheme to 
set up a fertilizer plant and a reft- (. 
nery in each state; 




